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in April, 1987 i in the Department of Elec-
tronicg and 4 machines were purchased in
thc month of March, 1987 in the Ministry
0: Environment and For¢sts,

(c) Yes, Sir. coon

(d) The purchases were made for mak-
ing photo copies of important papers re-
lating to the work of Divisions for main-
taining exclusivity and confidentiality,
and are being used for that purpose.

(¢) and (fy No, Sir,

() Yes, Sir,

Accident Case involving an Officer of
the Departmens of Elecironics

3963. SHRI B. SATYANARAYAN
REDDY: Will the PRIME MINISTER
be pleased to state:

(a) whether Government’s atfen-
tion has been drawn to the press re-
ports, involving a senior officer of
Departmen{ of Electronics in an

accidént case in USA, during the
officerg ?ﬂva\te':isit to that country;
(b) if so, what are the details of

the case ana what is Government's
liability in the matter; and

(¢) whether it was correct to make
Government of India a party to the
said accident Case, by twisting the
rules in favour of the officer and
making Government pay a sum of
half a million dollars?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND THE MINISTER
OF STATE IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRONICS,
AND SPACE (SHRI K. R. NARAY-
ANAN): (a) Yes, Sir,

(b) The officer visited USA in
connection with the Board meeting of
Institute of Electrical & Electronics
Engineers. He also took this opportu-
nity to visit M/s., Varian Associates
for discussing transfer of technology
which was already under negotiation.
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While returning from this discussion
he was involved in a motor-car acci-
dent. Government's liability in the
matter is restricted to what is normal-

ly applicable in such cases, L

(c) Decisions in the case have beer
taken in accordance with the rules.
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